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Demand for taking over of papers not
willing to pay iaterim relief to their
employess

4159. SHRI RAMANAND TIWARY:
will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether All India Small News-
papers Editors Conference has urged
Government to take over all papers
which are not willing to pay interim
relief to their employees; and

(by if so, the decision of Govern-
ment thereon?

THE MINISTER OF INFORMATION
AND BROADCASTING (SIIRI L. K.
ADVANTI): (a) This Ministry are not
aware ot any represeniation of this
nature.

(b) Does not arise.

Implementation of recommendations
of various commissions

4160, SHRI NIHAR LASKAR:
SHRI R. V. SWAMINATHAN:

Wil the Minister of HOME AF-
FAIRS be pleased to state

(a) whether there are still many
commissions of enquiry whouse recom-
mendations have not been fully im-
plemented;

(b) if so, the number of such com-
missions of enquiry; and

(c) whether Government are con-
sidering to take action to implement
them fully?

THE MINISTER OF HOME AP
FAIRS (SHRI CHARAN SINGH): (a)
fo (c): The information is being col-
lected and will be laid on the 'Table
of the House,

ABADHA 29, 1808 (SAKA)

Written Answers 142
Strike by Electricity Employces

4161. SHRI K. A. RAJAN: Will the
Minister of ENERGY be pleased to
state:

(a) whether the electricity emplo-
yees of 10 States have decided to go
on strike to presg their demands for
wages, negotiations and interim relief;
and

(b) if so, facts thereof and mea-
sures taken to avert the strike?

THE MINISTER OF ENERGY (SHRI
P. RAMACHANDRAN): (a) and (b):
Strike noticeg had been received by a
few State Electricity Boards from some
Unions of electricity  workers lor ¢
one.day ioken strike on the 20th July,
1977 in connection with demands for
wage revision, bonus etc. Efforts by
the concerned State  authorities and
State Electricity Boards have beem in
progress to resolve the issues involved
through discussion and agreement ana
avert the proposed strike.

Granfs-in-aid to Electronics Commis-
sion

4162. SHRI P. RAJAGOPAL NAIDU:
Wiil the Minister of ELECTRONICS
pleased to state:

(a) whether Government are giv-
ing grants-in-aid to Electronics Com-
mission; and

(b) it so, the purposes for which
the aid js given?

THE PRIME MINISTER (SHRI
MORARJI DESAI): (a): No, Sir, the
demand tor grants of the Department
of Electronics is considered and ap-
proved by Parliament and utilised on
the basis of policy laid down by the
Electronics Commission which is part
of the structure of the Goverrment of
India.

(b) Does not arise.





